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3l.lO;li 	Tv grievanc 	tho applicant 	 n is tht Re.spundnt Jo.l has o 

oidered his claim for promotion to the post of Manager from the 

post of Farm Supervisor in which h was working and on this ground, 
he challenges the vàLdity of the p nel of Supervisors promoted for 

officiating in the grade of Manage , vide Annexure 3 enclosed to 
the application. His main grievanc is that he was not considered 

for the post, and hH he been co's dered, he ould also have been 

erpaelled. 

Shri U.S. Padr:j oh, 	for respondents, 	jbiolt 	L 
the case of the applicant was cons derd on successive occasions in 

the years 1979 to 1963, but he was ot considered fit for promotion 

by the Departmental Promotion Commttee (DPO). He brings to our 

notice that Supervisors 'ho 	ernpane lied have been graded 

'outstanding', 'very good1  and !g 	while the applicant was 
- raded only as 'average' and therefore was not placed in the select 

panel by the DPO. In short, his submission is that the allegation 
of the applicant that his case 	not considered for promotion is 

'ho3Jy baseless. 

V  

	

o have perused the records 	for satisfying ourselves abft 

he correctness of the allegation rsadc by the applicant, we a1s 
directed Shri Padmarajaiah to pro uce the record relating to the 

proceedings of tl DPC and the see e were produced. On perusal of 

the minutes of the DPO, we are so ified that the persons empanel 

led in the Select List were gradec es stated by Shri Padmarajaiah. 

In view of this, the grievance of the applicant is more im2ginxy 

than real. 

	

In the r snit e 	plictL is dismissed; C: 	 L 
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